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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

CORAM:

/

C.P No. 127 3 / IMAHI I 20 t7

SHRI B,S.V, PRAXASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM-ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAw TRIBUNAL oN 14.09.2017

NAME OFTHE PARTTES: Punjab National Bank
V/s.

Linkson Ispat & Energies Pvl. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 20 16

S. No NAME D IGNA N NA RE

Aaan /J"+-

ORDER

CP No.1273 / I&BP/NCLTA{B/MAlV2017

The Petitioner Counsel has reported that acknou.ledgement due has not yet been

received, at his request,list this matter for hearing on 18.9.2012.

sd/- sd/-
V. NATLASENAPATHY
Member (Techrrical)

8.5.V. PRAKASH KUMAR
Member (ludicial)

Present:


